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MR. SPEAKER: Papers to be Laid 
on the Table. 

SHRI S M. BANBIUBI3 (Kallllur): I 
bave already written to YOIl that in H.,dwar, 
there Is a strlJee aoing on ... 

MR. SPEAKBR: Now. lot us proceed 
with the business e o~ tho House. I 
shall come to that at a later slage 

13.08 bra. 

PAPERS LAID ON THB 'tABLE 

Papers 'undtr Companies Act 

THB DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRI4.L DEVELOP-
MENT, INTERNAL TRADE AND 
COMPANY AFFAIRS (SHRI BHANU 
PRAKASH STNGH): On behalf of Shri 
F. A. Ahmed I beg to Jay on the Table a 
copy each of the following papers n ~r 

sub·section (1) of section Ii 19A of the 
Companies Act, 195') .--' 

(1) (i) e i~  (Hindi and English 
versions) by the Government on 
the working of the Hindu!t9n 
Photo Films Manufacturing 
Company Limiled, for the \ eor 
1968·69. 

(iii AnnuRI Report of the Hindustan 
Photo FiJ ms Manufacturing 
Company Limited, for the year 
196s·69 along with the Audited 
Accounts and the c(,mments of 
the Comptroller and Auditor 
General thereon [Plac.d I" 

Llbftlr),. See No. LT·3578/701 

(2) (il Review (HIndi and English 
versions) by the Government on 
the working of the National 
Newsprint and Paper Mlns 
Limited Nepanapr, for the year 
1968·69. 

(Ii) Annual 'Reporl (Hindi and 
ET'ifi,h lIersions) of the National 
Newsprint and PaJ'Cr Mills 
Limited, Nepana!ar, . for the 
y<ar 1968·69 alonl! witb !he 
Audited Account. and tbe 
comment, of the Comptroller 
and Audit"r General thereon. 
[PInNd,,, UIJ,Q;y. S,. "9. 

LT-3511J(7OJ 

(3) (i) Review (Hindi aDd English ven-
Ions) by the Government on 
the working of the Inslrumenta-
tloo Limited, Kota, for the vear 
1968-69, 

(ii,) Annual ReDort of the Instru-
mentatian Limited, Kola, for 
the year 1968·69 al0ll8 with the 
Audited ACcOunt. and the 
comments of the Comptroller 
aDd Auditor General thereon. 
[Placed In Library. See No. 

LT -3580170) 

(4) (I) Review (Hindi and Enllish 
versions) by the Government on 
the working of the Hindustan 
Salts Limited, lalpur, for the 
perla" from I,t October, 1967 to 
30th September, ~  

(Ii) Annual Report of the Hindustan 
Salts limited, lalpur, for the 
period from I8t October, 1967 to 
30lh September, 1968 along with 
the Audited Accounts and the 
comments of the Comptrolle .. 
and Auditor General thereon. 
r I'laud In Libra,)' .• 'Ott No. 
LT-358I !701 

(5) (i) Review (Hindi and EnRllsh 
venions) by the Govtrnment on 
the working of Ihe Sambha, 
Salts limited, lalpur, for the 
period from lot October, 19b7 to 
30th September, 196 . 

tli) Annual Report of the Sambhlf 
Salts Limited, Ialpur for tbe 
period from 1st October, 1967 
to 30th September, 1965 alonl 
with the Audited AccountA and 
Ihe comments of the Comptroller 
and Auditor General thelcon. 
[Pltlc.d In Llbrtlry. Su No. 
L 't ~  

Papers aader Air COrp0l'81/0lls Rale. 

THB DBPUTY MINISTBR IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION (DR. SAROJINI MAHISm): 
On behalf 00 Dr. Karan Sin,h, I bea 10 
lay on the Table a copy eacb of the roll"",-
log papers (Hindi and Enalilh Yerslons) 
under suit-rule (S) at rule 3 of the Atr 
Corporation. Rulli, J9S. :-

(I) SlImrtltiy of B,t • ..,1 Bell ... t. 
rot ReYellIfll &Dd ~  



[Dr. Sarojini Mahlshi] 

of Air India for the year 19,0·71. 
[Piac.d I" ilbr,,,y. S'e No. LT· 
3583/70] 

(II) Summary of Actuals for the year 
1968·69, Budget Estimates and 
Revised Estimates kr the year 
1969-70 and Budget Estimates 
for 'he year 1970·71 under 
Capital of Air India. [i'laced 
In Library. See No. LT-
3584/70] 

(Iii) Summay of Budget ti te~ 

of Revenue nnd Expenditure of 
the Indian Airlines for the year 
'170.71 [plnc,a in Ub,a,y. See 

No LT --3585/70] 

(iv) Summary of Actuals for the 
yenr ~~ nC  ~et Estimales 
and Re\'ised E.ti'11ales for the 
yenr 1969·7" and ~et Esti. 
mates fOT th-yenr 1970-71 undtr 
Capital of Indian Airlines 
[Placrd ,n Library. See No. 

LT -3586(70] 

Report of Empluyees' P,o,kent 
Fund Scheme for ~  

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOYMENT 
~  REHABILITATION (SHRI 
BHAGWAT JHA AZAD): I beg 10 lay 
on the Table a copy of the Annual Report 
(Hindi and English versions) 011 the working 
of the Employees, Provident Funds Scheme. 
1952 for the year ~  l Place.1 in 
Library. ~et No. LT-3S87/70] -

Report of PreRl Council fOl' 1969 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND IN THE 
DEPARTMENT OF' COMMUNICATIONS 
(SHRI I. K. GUJRAL): I beg to lay on 
the Table a copy of tho Annua I Report of 
the Press Council of India for tbe year 
11169, under tcetion 18 of the Press Council 
Act, 1965. [l'laud;. Libr,,,y_ ~ t  No. 

LT-3S88!7l] 

Paper_ UDder COlDpaules Act 

THE MINISTER OF STATE IN THP. 
MJNITRY OF PETROLEUM AND 
(::Jl£M1CAJ,..S, AND MINES AND 

Pap.,. LIIld 2C8 

METALS ,SHRI JAGANATH RAO): I 
bel to lay on the Table a topy each of the 
following Pipers (Hindi and Enldi.h 
versions) under 6ub·section (I) of section 
619A of the Companies Act, 1956 :-

(i) Review by the Government on 
the working of the Pyrites, 
Phospbates and ChemlCIII. 
Limited. for the year 1968-69. 

(Ii) Annual Report of the Pyrites, 
Phosphates aDd Chemicals 
Limited, for the yesr 1968-69 
atoDg with the Audited Accounts 
and the comments of the Com· 
ptroller and Auditor General 
thereon. [Placrd in Library. See 
No. LT-3589/70] 

Papers under Companies Ad 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI K. C. PANT): I 
beg 10 lay on the Tshle a copy each of the 
followinll papers under sub-section (I) of 
section 619A of the Companies Act 
1956:- ' 

(I) Review by the Government on the 
working of the MiniDI and Allied 
Machinery CorporatioD Limited, 
Durgapur, for  the year 1968.69. 

(2) Annual Report of the Mining and 
Allied Machinery Corporation 
Limited, Durg8pur for Ihe year 
19;'8-69 alonl with the Audited 
Accounts aDd the comment, of the 
Comptroller aDd Auditor General 
thereon. [Placed in Llb,ary. See 
No. LT -3590/70] 

SHRI BAL RAJ MADHOK (South 
Delhi) ;  I want to make one submiuion io 
RI8rd to this item .... 

MR_ SPEAKER: The hon. Membet 
abould have lent previous notice In writing. 
He cannot jUil IICt up in this manner and 
speak. He shOUld sive advance intimation. 

SHR1 BAL RAJ MADHOK: It is not 
nece~ ~r  I can ,et up after lhe item iI laid 
on the Table of Ibe House. 

MK. SPEAKER: It is the accepted 
practice and convention In this House that 
previo ... Intimation ahould be liven. 


